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1.0 BACKGROUND 

  
1.1 Hon’ble NGT order dated 10.02.2026   

Hon’ble NGT vide order dated 10.02.2026 in O.A No. 536/2024, News item 

titled "Waste to energy: Smokescreen or solution?" appearing in the Indian 

Development Review dated 27.03.2024, directed in para 1 & para 2, are 

reproduced below:  

  

Para1 Learned Counsel for the Respondent No. 1 – CPCB submits that new 

Solid Waste Management Rules, 2026 have been notified in January 2026 

which are to come in force with effect from 01.04.2026. She submits that 

earlier the proposed guidelines were framed by the CPCB, namely, 

“Guidelines on Municipal Solid Waste (MSW) incineration-based Waste to 

Energy Plants” and comments from the States were invited, but in view of the 

SWM Rules, 2026, the guidelines will be examined and framed align with the 

new rules. She submits that this exercise will be completed within three 

months. 

Para 2 The prayer is allowed and CPCB is directed to place on record the 

new guidelines in respect of Waste to Energy Plants before the next date of 

hearing 

 

A copy of Hon’ble NGT order is attached as Annexure I. 

  

2.0. Action taken by CPCB 

 

2.1 Constitution of Committee  

CPCB vide OM dated 09.03.2026 (Annexure II) constituted a Working 

Committee for the finalization of guidelines on MSW incineration-based 

Waste-to-Energy (WtE) plants. The committee comprises officials from 

CPCB, Ministry of Environment, Forest and Climate Change (MoEF&CC), 

Ministry of Housing and Urban Affairs (MoHUA), Indian Institute of 
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Technology (IIT) Delhi, Indian Institute of Technology Mumbai, Telangana 

State Pollution Control Board(TSPCB), Delhi Pollution Control 

Committee(DPCC) and Municipal Corporation of Delhi(MCD). 

 

The scope of work of the Committee is described herein as below: 

a. To examine the Draft "Guidelines on MSW incineration based 

WtE Plants prepared by CPCB & review of comments received 

on the draft guidelines from the stakeholders. 

b. Review of Draft Guidelines in line with the provisions of Solid 

Waste Management Rules, 2026 notified by MoEF&CC. 

c. Committee may invite or consult the other stakeholder's 

organizations, if required; 

 

 2.2 Guidelines on MSW incineration based WtE plants prepared by 

CPCB 

Revised draft Guidelines on MSW incineration-based WtE plants have been 

prepared and revised in accordance with the Solid Waste Management Rules, 

2026, based on the deliberations held by the working committee constituted 

for the purpose during meetings held on 06.04.2026, 27.04.2026 and 

04.05.2026, respectively. The committee also consulted stakeholders such as 

WtE plant operators during the course of revision of the guidelines. The draft 

of aforesaid revised guidelines are placed at Annexure III. 

  

The revised guidelines by the working committee has 

been communicated to the State Pollution Control Boards (SPCBs)/ Pollution 

Control Committees (PCCs) & other stakeholders for their inputs/suggestions 

vide CPCB letter dated 20.05.2026 (Annexure-IV). The same has also been 

put up on CPCB website for comments/inputs from stakeholders and would 

be finalised after consideration of comments / suggestions received from  
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various stakeholders. It is therefore most respectfully prayed that the Hon'ble 
Tribunal may grant a further period of three months for finalisation of the said 
guidelines. 

a veer 
Scientist 'F' 

Central Pollution Control Board 
20.05.2026 

-~~(ii ~t <014'</Anil c~ Ra~veer 
. _st,f:tcfi r'I' /Scientist 'F' 

~Al .q S-1 ~ 0 I Pt 4-s:t O I csfl ~ 
Central Pollution Control Board 
qqf,no1, cf";f ~ Gtctqf~ qftch11 tj,uctq, ,nm (Hef>I( 
M/o Env. Forest & Climate Change, Govt. of India 

.:-,~, ,· .·~·;:, 1 t"t -· r~~-110032 
. '~q~i-110O32 
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Item No. 27 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 536/2024

News Item Titled "Waste to Energy: Smokescreen or Solution?" appearing
in the Indian Development Review dated 27.03.2024

Versus

Central Pollution Control Board & Ors. Respondent(s)

Date of hearing: 10.02.2026

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Respondents: Ms. Suman Arora, Adv. for CPCB
Ms. Praveena Gautam, Mr. Pawan Shukla and Ms. Tissy Annie Thomas,
Advs. for MoEF&CC
Mr. Pradeep Misra and Mr. Daleep Dhyani, Advs. for UPPCB
Mr. Malay Swapnil, Adv. for R - 3 (Through VC)
Ms. Sunita Sharma, Adv. for UT of Daman & Diu

ORDER

1. Learned Counsel for the Respondent No. 1 – CPCB submits that new

Solid Waste Management Rules, 2026 have been notified in January 2026

which are to come in force with effect from 01.04.2026. She submits that

earlier the proposed guidelines were framed by the CPCB, namely,

“Guidelines on Municipal Solid Waste (MSW) incineration-based Waste to

Energy Plants” and comments from the States were invited, but in view of

the SWM Rules, 2026, the guidelines will be examined and framed align

with the new rules. She submits that this exercise will be completed within

three months.

2. The prayer is allowed and CPCB is directed to place on record the

new guidelines in respect of Waste to Energy Plants before the next date of

hearing.

3. List on 21.05.2026.

Prakash Shrivastava, CP

293097/2026/LAW-HO

1

File No. CP-28/6/2025-UPC-II-HO-CPCB-HO (Computer No. 23188)

Generated from eOffice by AMIT KUMAR, Sc-B(AM)-R&D-HO, SCIENTIST-B(R&D), CPCB-HEAD_OFFICE on 12/05/2026 04:33 pm

Annexure- I
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Dr. A. Senthil Vel, EM
February 10, 2026
Original Application No. 536/2024
dv

293097/2026/LAW-HO

2

File No. CP-28/6/2025-UPC-II-HO-CPCB-HO (Computer No. 23188)

Generated from eOffice by AMIT KUMAR, Sc-B(AM)-R&D-HO, SCIENTIST-B(R&D), CPCB-HEAD_OFFICE on 12/05/2026 04:33 pm
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301960/2026/UPC-II-HO

1

File No. CP-28/6/2025-UPC-II-HO-CPCB-HO (Computer No. 23188)

Generated from eOffice by AMIT KUMAR, Sc-B(AM)-R&D-HO, SCIENTIST-B(R&D), CPCB-HEAD_OFFICE on 12/05/2026 04:34 pm

Annexure- II
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301960/2026/UPC-II-HO

2

File No. CP-28/6/2025-UPC-II-HO-CPCB-HO (Computer No. 23188)

Generated from eOffice by AMIT KUMAR, Sc-B(AM)-R&D-HO, SCIENTIST-B(R&D), CPCB-HEAD_OFFICE on 12/05/2026 04:34 pm
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301960/2026/UPC-II-HO

1

File No. CP-28/6/2025-UPC-II-HO-CPCB-HO (Computer No. 23188)

Generated from eOffice by AMIT KUMAR, Sc-B(AM)-R&D-HO, SCIENTIST-B(R&D), CPCB-HEAD_OFFICE on 12/05/2026 04:34 pm

Annexure- III
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301960/2026/UPC-II-HO

2

File No. CP-28/6/2025-UPC-II-HO-CPCB-HO (Computer No. 23188)

Generated from eOffice by AMIT KUMAR, Sc-B(AM)-R&D-HO, SCIENTIST-B(R&D), CPCB-HEAD_OFFICE on 12/05/2026 04:34 pm
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Annexure- IV
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List of State Pollution Control Boards/Pollution Control Committee 

S.No. Name of State/UT & address 

1 Andhra Pradesh Pollution Control Board 
D.No. 33-26-14 D/2, Near Sunrise Hospital, 
Pushpa Hotel Centre, Chalamvari Street, Kasturibaipet, 
Vijayawada – 520 010 

2 Arunachal Pradesh State Pollution Control Board 
Paryavaran Bhawan, Papu Hill, Yupia Road, 
Naharlagun- 791110 

3 Assam Pollution Control Board 
Bamunimaidan, Guwahati, 
Assam - 781021 

4 Bihar State Pollution Control Board 
Parivesh Bhawan, Plot No. NS-B/2, 
Paliputra Industrial Area, Patliputra, 
Patna (Bihar) - 800 023 

5 Chhattisgarh State Environment Conservation Board 
Paryavas Bhavan, North Block Sector-19, 
Naya Raipur (C.G.) 492002 

6 Goa State Pollution Control Board 
Nr. Pilerne Industrial Estate, Opp. Saligao Seminary,  
Saligao - Bardez, Goa - 403511 

7 Gujarat Pollution Control Board 
Paryavan Bhavan, Sector 10-A, 
Gandhinagar – 382 043 

8 Haryana State Pollution Control Board 
C-11, Sector-6. Panchkula-134109, 
Haryana - 134109 

9 Himachal Pradesh Pollution Control Board 
Him Parivesh, Phase-III, New Shimla, 
Himachal Pradesh 171009 

10 Jammu & Kashmir Pollution Control Committee 
Summer Office: May-October 
Sheikh-ul-AIaCampus, Behind Govt. Silk Factory, 
Rajbagh, Srinagar (J&K) 190008 
Winter office: November-April 
Parivesh Bhawan, Gladni, 
Transport Nagar, Narwal - 180006 

11 Jharkhand State Pollution Control Board 
T.A Building, HEC, P.O. Dhurwa, 
Ranchi – 834004 

12 Karnataka State Pollution Control Board 
Parisara Bhavan, 4th & 5th Floor, # 49,  
Church St., Bangalore - 560 001 

13 Kerala State Pollution Control Board 
Plamoodu Jn., Pattom Palace P.O. 
Thiruvananthapuram-695 004 
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14 Madhya Pradesh Pollution Control Board 
Parayavaran Parisar, E-5, Arera Colony 
Bhopal – 462 016, Madhya Pradesh 

15 Maharashtra Pollution Control Board  
Kalpataru Point, 2nd – 4th Floor, 
Opp. Cine Planet Cinema, Nr. Sion Circle, Sion (E), 
Mumbai – 400 022 

16 Manipur Pollution Control Board 
Lamphelpat, Near Imphal West D.C. Office,  
Imphal - 795004 

17 Meghalaya State Pollution Control Board 
ARDEN, Lumbyngngad 
Shillong – 793 014, Meghalaya 

18 Mizoram Pollution Control Board 
New Secretariat Complex, 
Khatla Thlanmual Peng, Khatla,  
Aizawl - 796001, Mizoram 

19 Nagaland Pollution Control Board 
Signal Point, Dimapur - 797112, 
Nagaland 

20 Odisha State Pollution Control Board 
A-118, Nilakanta Nagar, Unit –VIII, 
Bhubaneshwar – 751012 

21 Punjab Pollution Control Board 
Vatavaran Bhawan, Nabha Road,  
Patiala – 147 001, Punjab 

22 Rajasthan State Pollution Control Board 
A-4, Jalane Dungri Institutional Area,  
Jaipur – 302 004, Rajasthan 

23 Sikkim State Pollution Control Board  
Department of Forest, Environment & Wildlife Management  
Government of Sikkim, Deorali,  
Gangtok -737102 

24 Tamil Nadu Pollution Control Board 
76, Mount Salai, Guindy, 
Chennai-600032 

25 Tripura State Pollution Control Board 
Vigyan Bhawan Pandit Nehru Complex, 
Gorkhabasti, PO: Kunjaban, 
Agartala- 799006 

26 Telangana State Pollution Control Board 
Paryavaran Bhawan, A-3, I.E. Sanath Nagar,  
Hyderabad-500 018 

27 Uttar Pradesh Pollution Control Board 
Building.No. TC-12V Vibhuti Khand, Gomti Nagar,  
Lucknow-226 010 

28 Uttarakhand Pollution Control Board 
Gaura Devi Paryavaran Bhawan,  
46 B IT Park, Sehstradhara Road, 
Dehradun -248001 
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29 West Bengal Pollution Control Board 
Paribesh Bhavan, 10A, Block-L.A., 
Sector III, Bidhan Nagar, 
Kolkata - 700 106 

30 Andaman & Nicobar Pollution Control Committee 
Department of Science & Technology, 
Dolly Gunj Van Sadan, Haddo P.O.,  
Port Blair – 744102 

31 Chandigarh Pollution Control Committee 
Paryavaran Bhawan, Ground Floor, 
Sector19 B, Madhya Marg, Chandigarh - 160019 

32 Daman & Diu and Dadra & Nagar Haveli Pollution Control Committee 
Office of the Deputy Conservator of Forests, Moti Daman, 
Daman – 396220 

33 Delhi Pollution Control Committee  
4th floor, ISBT Building, Kashmiri Gate, 
Delhi – 110006 

34 Lakshadweep Pollution Control Committee 
Department of Science, Technology & Environment,  
Kavarati-682555 

35 Puducherry Pollution Control Committee 
Housing Board Complex, III Floor, Anna Nagar, 
Puducherry – 600 005 

36 Ladakh Pollution Control Committee 
Skara Yokma, Near KBR Airport, 
UT of Ladakh, Leh-194101 
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List of State/UT Urban Development Departments 

Sl. 
No. 

State Column2 Address 

1 A & N Islands Secretary Urban Development Department (UDD) 
 A&N Administration Secretariat, Port Blair - 
233181 

2 Andhra Pradesh Commissioner and 
Director of Municipal 
Administration 

Municipal Administration & Urban 
Development (MA&UD) Department 
L Block, G Floor, Room No-105, A.P. 
Secretariat, HYDERABAD - 500 022 

3 Arunachal 
Pradesh 

Commissioner Dept of Urban Development & Housing, 
Civil Secretariat, Itanagar 

4 Assam Secretary Urban Development Department (UDD) 
Directorate of Town & Country Planning, 
Dispur, Guwahati 781006 

5 Bihar Additional Chief 
Secretary 

Urban Development Department (UDD); 
Vikas Bhawan, Bailey Road, Patna, Bihar-
800015 

6 Chandigarh Joint Secretary Urban Development & Housing (UD&H) 
UT Secretariat, 4th Floor, Deluxe Building, 
Sector 9, Chandigarh - 160009 

7 Chhattisgarh Director Urban Administration and Development 
(UA&D) 
Mahanadhi Bhawan, 3rd Floor, Room No. 
S3-23, Mantralaya, New Raipur - 492001 

8 Dadra & Nagar 
Haveli 

Secretary Urban Development (UD) 
Secretariat, 66 KVA Road. Amli, Silvassa - 
396230 

9 Daman & Diu Secretary Urban Development (UD) 
Secretariat, Fort Area, Moti Daman, Daman 
(U.T.) - 396220 

10 Goa Secretary Department of Urban Development (UDD) 
Secretariat, Porvoriam, Goa - 403521 

11 Gujarat Principal Secretary  Urban Development and Housing 
Department (UD&H) 
Block No. 14, 9th Floor, Sachivalaya, Gandhi 
Nagar - 382010 

12 Haryana Additional Chief 
Secretary  

Urban Local Bodies Department (DULB) 
Room No. 506, 5th Floor New Civil 
Secretariat, Sector 17, Chandigarh 

13 Himachal 
Pradesh 

Principal Secretary Directorate of Urban Development (DUD) 
101-Armsdale Building, Himachal Pradesh 
Government Secretariat, Shimla - 171002 

14 Jammu & 
Kashmir 

Principal Secretary Housing & Urban Development Department 
(H&UD) 
Civil Secretariat, Shrinagar - 190006 
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15 Jharkhand Secretary Urban Development Department (UDD) 
4th Floor, Project Building, Dhurwa, Ranchi - 
834004 

16 Karnataka Additional Chief 
Secretary  

Urban Development Department (UDD) 
Karnataka Government Secretariat, Room 
No.435, Vikasa Soudha, 4th Floor, Bengaluru 
- 560001 

17 Kerala Principal Secretary Urban Development & Local Self 
Government (UD&LSG) 
Room No. 404, 4th Floor, Govt. Secretariat 
(Annexe), Thiruvananthapuram - 695001 

18 Lakshadweep Secretary Department of Urban Development (UDD) 
UT of Lakshadweep Administration, 
Kavaratti - 682555 

19 Madhya 
Pradesh 

Principal Secretary Urban Development & Environment 
Department (UA&ED) 
Room No. 327, MP Mantralaya, Bhopal - 
462001 

20 Maharashtra Principal Secretary  Urban Development Department (UDD) 
UD Department, Mantralaya, 4th Floor, 
Mumbai - 400032 

21 Manipur Secretary Department of Municipal Administration, 
Housing & Urban Development (MAHUD) 
Western Block, New Secretariat, Manipur-
795001 

22 Meghalaya Commissioner & 
Secretary 

Meghalaya Urban Development Authority 
(MUDA) 
Room No.- 507, Additional Secretariat 
Building, Shillong-793 001 

23 Mizoram Secretary  Directorate of Urban Development and 
Poverty Alleviation (DUDPA) 
Urban Development, Room No216 & 217, 
New Secretariat Complex, Aizawl, 
Mizoram796001 

24 Nagaland Commissioner and 
Secretary 

Planning & Urban Development (P&UD) 
B-06, Planning & Urban Development, Civil 
Secretariat, Kohima-797001 

25 Odisha Principal Secretary Housing & Urban Development Department 
(H&UD); 
Housing & Urban Development Department, 
Govt of Odisha, Annexure Building, Odisha 
State Secretariat, Bhubaneswar- 751001 

26 Puducherry Secretary TOWN AND COUNTRY PLANNING 
DEPARTMENT; 
Chief Secretariat, Puducherry - 605001 

27 Punjab Principal Secretary Department of Local Government (LG) 
Punjab Municipal Infrastructure 
Development Company, SCO:8990, 1st 
Floor, Sector-34A, Chandigarh(INDIA)-
160034 
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28 Rajasthan Principal Secretary  Department of Local Self Government 
(LSG);Room No. 8223, SSO Building, Shashan 
Sachivalaya, Jaipur-302005 

29 Sikkim Secretary  Urban Development & Housing Department 
(UD&H) 
Deptt. of UD & Housing, Govt. of Sikkim, 
NH-31A, Gangtok, Sikkim – 737 101 

30 Tamil Nadu Principal Secretary  Muncipal Admiistration & Water Supply 
Department (MA&WS) 
Municipal Administration & Water Supply 
Dept., Government of Tamil Nadu, 
Secretariat, Fort St. George, Chennai - 600 
009 

31 Telangana Spl. Chief Secretary Municipal Administration & Urban 
Development  (MA&UD) Department 
 Telangana State Secretariat, NTR Marg, 
Public Gardens, Central Secretariat, 
Khairatabad, Hyderabad, Telangana 500004 

32 Tripura Secretary Urban Development Department (UDD) 
Department of Urban Development Gorkha 
Basti, PO Kunjaban, Agartala, West Tripura-
799006 

33 Uttar Pradesh Principal Secretary  Urban Development Department (UDD);  
834, Bapu Bhawan, Lucknow- 226001 

34 Uttarakhand Secretary Directorate of Urban Development (DUD) 
43/6  Mata Mandir Road, Dharampur, 
Dehradun, Uttarakhand-248001 

35 West Bengal Secretar Department of Municipal Affairs (DMA) 
Nagarayan, Sector-I, Block-DF-8, Bidhan 
Nagar, Kolkata-700064 

36 Delhi Principal Secretary Urban Development Department (UDD) 
Government of NCT Delhi,  9th & 10th Level, 
Delhi Secretariat, I.P. Estate, NEW DELHI - 
110 002 

36 Ladakah Principal Secretary Department of Rural Development 
Civil Secretariat, Leh, Ladakh 194101 
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List of Committee Members 

1. Shri Amit Love, 
Sc.E, MoEF&CC 

2. Shri Ankit Jain 
Assistant Advisor, CPHEEO, MoHUA 

3. Prof B. J. Alapat, Civil Engg. Dept, , IIT Delhi  

4. 
Prof Munish Chandel, Head , Environmental Science & Engineering Department , 
IIT Bombay 

5. Shri Sunil Kumar 
Environmental Engineer, DPCC 

6. Representative of Municipal Corporation of Delhi  
7. Shri D. Narender 

 Joint Chief Engineer, Telangana State Pollution Control Board  
8. Smt. Suniti Parashar, Sc.D, UPC-II, CPCB, Delhi 
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S.No Regional Directorate CPCB 

1.  

Regional Director 
Central Pollution Control Board 
Regional Directorate (Bengaluru), 
A-Block, Nisarga Bhavan,  
1st and 2nd Floors, 7th D Cross, Thimmaiah Road, Shivanagar,  
Bengaluru-560079 

2.  

Regional Director 
Central Pollution Control Board 
Regional Directorate (Bhopal), 
Parivesh Bhawan, Paryavaran Parisar E-5, Arera Colony,  
Bhopal-462016 

3.  

Regional Director 
Central Pollution Control Board 
Regional Directorate (Kolkata), 
South end Conclave,  
Block 502, 5th & 6th Floors  
1582 Rajdanga Main Road  
Kolkata - 700 107 (W. B.) 

4.  

Regional Director 
Central Pollution Control Board 
Regional Directorate (Lucknow),  
PICUP Bhawan, Vibhuti Khand,  
Gomti Nagar, Lucknow - 226 010 

5.  

Regional Director 
Central Pollution Control Board 
Regional Directorate (Shillong), 
 "TUM-SIR". Lower Motinagar Near Fire Brigade H.Q., Shillong - 793 014 

6.  

Regional Director 
Central Pollution Control Board 
Regional Directorate (Vadodara), 
West Parivesh Bhawan, Opp VMC Ward Office No 10, Subhanpura, 

7.  

Regional Director 
Central Pollution Control Board 
Regional Directorate (Chandigarh) 
BSNL Telephone Exchange, 2nd Floor,  
Sector 49 -C, Chandigarh-160 047 

8.  

Regional Director 
Central Pollution Control Board 
Regional Directorate (Pune) 
Survey No. 110, Dhankude Multi-Purpose Hall, Baner Road, Baner, Pune - 
411045 

9.  

Regional Director  
Central Pollution Control Board 
Regional Directorate (Chennai) 
 No. 40-E, 2nd Floor, BSNL Building, TVK Industrial Estate, CIPET Road, 
Guindy Chennai, Tamil Nadu - 600032  
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